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[Shri Hem Barua] 
ticular reference by Shri Yadav about 
the dropping of bombs on the Naga 
ho;tiles, on the basis of which Rev. 
Michael Scot and Shri Phizo are car-
rying on their false propaganda 
abroad, that is just not done. There-
fore, I think it would be better if it 
is expunged from the proceeding~. Or, 
alternatively, the Prime Minister can 
say that it is not done. 

l\lr. Speaker: Order order. 

(ii) FIRING BY PAKISTANI TROOPS AT 
!.ATITILLA 

Mr. S~aker: I have received fresh 
notice from Shri Hem Barua and Shri 
S. M. Banerjee of an adjournment 
motion and from Dr. Singh vi, Shri 
Braj Raj Singh, Shri U. M. Trivedi and 
some others a calhng attention notice 
on the same continued firing on the 
Karimganj border. Since we have 
dealt with that question yesterday, I 
"Vould not have mentioned it here. 
But I wanted to know whether there 
have been some fresh information re-
ceived by the Prime Minister about the 
situation in the border which he would 
like to convey to the House. 

Dr. L. M. Slnghvi: The press says 
so. 

Mr. Speaker: Yes, the press report 
cayS that there have been fresh 
assaults. 

Shri Hem Bana: Sir, may I submit 
a few words? 

Mr. Speaker: No, no. Normally, I 
would not have admitted, because it 
has been dealt with yesterday. I only 
wanted to know from the Prime Minis-
ter whether any fresh information was 
available. 

Shri Jawaharlal Nehrll: Yes, Sir. 
A further telegram was received from 
the Assam Government today morning, 
from which it appears that intermit-
tent firing by Pakistani forces con-
tinued in several areas in Latitilla 
,",up of villagei, as on September Iii 
and 16, by rifles and light machme 

guns. N J freSh casualties have been 
reporter. from our side. Our border 
patrols replied to the firings from the 
Pakistan troops. Report, have also 
been received that Pakistanis are re-
newing and repairing the bunkers and 
constructing fresh po;ts opposite to 
Our border post" at Harin:lgar and 
Chandinagar. The Deputy Commis-
sioner, Cachar, has visited the areas of 
firing with police and other officials. 
Local officials are arranging for such 
relief and assistance as necessary there. 
We are awaiting an assessment from 
our brigade commander ill regard to 
the seriousness of the situation in that 
area. 

Our High Commissioner in Pakistan 
has received our instructions to take 
this matter up strongl,v with the Gov-
ernment of Pakistan. He has also 
been requested t<. try and elicit a deci-
sion from Pakistan to the proposals 
made by Us some time ago for a fresh 
demarcation of the area. We made 
this suggestion with the belief that a 
permanent solution of the problem of 
the disputed areas lies in early and 
final demarcatior;. Pakistan has not 
replied to our proposals, despite seve-
ral reminders. 

Mr. Speaker: Shri Hem Barua. 

Dr. L. M. Singhvi: There is one 
thing that I would like to know. 

Mr. Speaker: Only one member at 
a time. 

Dr. L. M. Singhvi: Sir, I am not 
asking a question. 

Mr. Speaker: I will give him an 
opportunity. I have called Shri Hem 
Barua. 

Shri Hem Barua: From the state-
ment of the Prime MUnster it is evi-
dent that the situation on the Assam-
~t Pakistan border is very serious 
and very grave. They have built 
bunkers, they are using machine guns 
and thr.y have injured as many as four 

Indain up till noll'. during these three 
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days, and what the Prime Minister 
sajd Y~5terdav wt.en he made the 
state.11ent of ·the floor of this House 
Was .,bout the incident of the first 
c~;c. But, on the other hand, Pakis-
tani riflemen have not stopped firing 
up t.'l now, and we are told by the 
press notes oi the Assam Government 
that our people, our security. men, 
who are retuTI.in g the fire, are doing 
it only in minunum quantities. They 
have r.ot takEIl it up very seriously 
up till now. 

Mr. Speaker: What is the question? 

Shri Hen. BaIua: Sir, it is very 
important. 

Shd Han \'isJmu Kamath: Go on. 

Mr. Speaker: Now he should come 
to what he wants to know. 

Shri Hem Barua: The Pakistanis 
have hoisted their national flag. 

IUr. Speaker: The whole story can-
na ~ be gone into again at this stage. 
He sil,··lld come straight to the ques-
tion, 11 he wants te put it. 

Sini Hem Barua: No, no. May I 
pon.! out .. 

Mr. Speaker: am very sorry. 
Shri llem BarUlI should realise that 
thi~ cannot become a practice that as 
SOOt! as all ol'portunity has come for 
pu·t.in~ a question. a detailed and ela-
bOl .. te elucidation should be given 
,very t1me. It cannot be tolerated 
'~verr hme. 

Shrl Hem Barua: Sir, it pains me 
aI" \n say. tUoll I often feel, rightly 
or W.OllbIY, that you are not at all 
syml'atnebc to our people livin, :n 
the border areas (Interruptions). 

Shr. Raghunath Singh (Varanasi): It 
is ~'IOtt obJectionable. 

Mr. Speaker: Order, order. I am 
very ~orry thal 1 have also been in-
volved in this and that I am not sym-
f at.·dic towprds the people livin,g all 
f~le I: nter. . 

Shri Raghunath Singh: It should be 

Mr. Speaker: There ought to be 
some Jimit to the observations that 
hon. Members make in this House. 

Shri Hem Barua: I have been feel-
Ing like lhaL 

Mr. Speaker: If really he feels like 
that, I am very sorry. That is all that 
I can say. But I cannot allow him tr 
go on any further in this manner. 

Shri Hem Barua: Mny I submit. 

Mr. Speaker: Now he would not. 

Shri Hem Barua: It is about your 
ruling. 

Mr. Speaker: I have not given any 
ruling. 

Shri Hem Barua: About your com-
ments. May I submit that rightly or 
wrongly 1 said, that was my impres-
sion? I did not have any mind to cast 
aspersion on you. I shall be the last 
:man to do that. If you are distressed, 
I am very, very sorry. Now .... (In-
terruption) . 

Mr. Speaker: Nothing now. 

Shri Hem Barua: I might ask a 
question. 

Mr. Speaker: We will see it after-
wards; nothing now. He will kindly 
resume his seat. 

Shri Hem Barua: But then you said 
that you will allow me to ask a ques-
tion. In the meanwhile this thing 
cropped up. 

Mr. Speaker: If he goes on flouting 
my direction, he cannot haVe an oppor-
tunity and 1 would not recognise him. 
If he obeys tllen certainly he will have 
every opportunity. Whatever is .due 
to him sh~.ll be given to :um. 

Shri Hem Barua: I did not have the 
opportunity. Now you say that if I 
obey you, t shall have an opportunity. 



Calling SEPTEMBER 18, 1963 Attention to Mattf!1" 6780 

[Shri Hem Barua] 
You might do anything but I submit 
that the trouble is that I am concern-
ed with this particular matter and I 
want to place it before you and before 
the House. But at the same time you 
come with your rulings, judgments, 
comments and all that and there are 
these people to support you by shout-
Ing and all that. 

Shri Raghunath Singh: There is 
no question of supporting him . • . 
(InteTruption) • 

Mr. Speaker: I will ask the Leader 
of the House just to take note of the 
situation. It the leaders of groups can-
not control their members, certainly 1 
shall have to consider them as indivi-
duals. 

Shri Hem Barua: It is not a matter 
of control. 

Mr. Speaker: Does his leader think 
that all this is justified? 

Shri S_draDath Dwivedy (Ken-
drapara): Since yOU haVe made a 
reference. I think, it is better that we 
realise in the' House itself it is not 
possible for the leader of any party to 
control his members. It is for you to 
do that. 

An Hollo Member: Why? 

Shri Surendranath Dwivedy: I am 
not here to control Members. It he de-
parts from the Party's policy, if he 
goes beyond the Party'S discipline, cer-
tainly the leader has to take notice. 
But it must be understood that every 
hon. Member here belonging to my 
Party is perfectly within his rights toO 
function within the limits of the 
rights and privileges that he has in 
the House as a Member and it is for 
you to do as you think proper. 

Mr. Speaker: Does he think that 
he has acted within the precincts that 
the Party requires of him? 

Shrl Surendranath 
bow to your rulini 

Dwlvedy: We 
and judgment, 
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whatever it is; but sometimes Mem-
bers are emotionally exercised on cer-
tain inatters and, I thnik, you have 
been very patient at times to tolerate 
that. It may be a matter of that 
nature. 

Mr. Speaker: That leniency of mine, 
the fact that I have tolerated that for 
some time, might be a mistake; but 1 
told him twiCe or thrice that he should 
obey, that he should sit down and that 
I will give him an opportunity. But 
then he flouts my directions and stands 
up, and casts aspersions and goes on 
speaking. 

Shri Surendranath Dwivelly: For 
that he expressed regret .... (IntllT-
ruption). 

Shri Nath Pal (Rajapur): He was 
pleading with you. 

Mr. Speaker: Even after expressing 
regret, he repeated the same attitude. 

Shri Hem Barua: No. I just re-
minded you that I am receiving tele-
grams and letters. 

Mr. Speaker: Now order, order. 
Shri Banerjee. 

Shri S. M. Banerjee: Shri Chaliha, 
the Chief Minister of Assam, who was 
here, held a Cabinet meeting when he 
went back. It has corne out in the 
newspapers. He pointed out that 
Pakistan of late had been setting up 
aggressive preparations, like heavy re-
Inforcements on the border, construc-
tion of bunkers and digging trenches 
along the borders of Latitilla-Dumba-
bari area in flagrant violation of the 
existing agreement and the ground 
rules. So, I want to know whether 
this entire question which, according 
to the Chief Minister of Assam, is 
really explosive was discussed here 
and what instructions were issued to 
the Chief Minister to safeguard the 
Interests of thOse who are On the 
border. 
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Shri lawaharlal Nehru: The ques-
tion was discussed with the Chief 
Minister of Assam. The instructions 
were that any such activity on the 
part of Pakistan should be countered, 
first of all, as it is by the forces there, 
the armed Police and other forces 
roundabout, and as soon as an appor-
tunity comes to send their further 
forces there. 

Mr. Speaker: Shri Hem Barua-
Shri Nath Pai. 

Shri Hem Baroa: May I stand up? 

Mr. Speaker: I called him but he 
did not stand up. Now I have call-
ed Shri Nath Pai. 

Shri Nath Pai: In view of the 
growing truculence of Pakistan in 
the context of the rumbling ot what 
is called a joint defence pact bet-
ween Pindi and Peking, may we 
know, apart from what the hon. 
Prime Minister has said, whether 
Government is seized of the serious-
ness of the situation and is alive since 
it may be that it may be a prelude to 
something more serious on the part 
ot Pakistan? 

Shri Tyagi (Dehra Dun): Of course, 
we are alive. 

Shri lawaharlal Nehru: The tact 
that firing goes on on our border is 
serious. But I would submit that, as 
I said yesterday, this firing should be 
seen in its context. In spite of days 
and days of firing and tens ot thou-
sands of bullet. being shot, the 
casualties are remarkably tew. They 
are astoundingly few. 

Shri Bari Vishnu Kamath: On 
wkich side? On both sides? 

Shri lawaharlal Nehru: On 90th 
sides. They are remarkably few. 
There is no casualty on this occasion 
at all. It seems to mean fuat this is 
done more to upset the nerves of the 
people on the other side of the border 
and elsewhere, to excite them and 
keep a feeling of tension there. But, 

of course, this has to be met and 
should be met. We have put it in 
the hands ot our military and other 
tolk there whose responsibility it is. 
The military normally do not rush up 
when there is a little firing. It is for 
them to judge when and what action 
to take. 

Shri Hari Vishnu Kamath: They 
return the fire? 

Shri lawaharlal Nehru: Of course,. 
they return the fire. What I mean 
by 'rushing up' is large numbers of 
military. They have to decide when 
and where to send them. The local 
people there have to return the fire, 
of course. It is important and it 
should be dealt with; but I do not 
think it will help us to give it much 
more seriousness than it deserves. 

Shri Nath Pai: We welcome the-
statement, but do not let us be told 
then, When it is too late, that we 
were taken unawares and suddenly,. 
as it happened in the case of China. 
That is the only plea. 

Mr. Speaker: Yesterday a statement 
was made by the hon. Minister of" 
Irrigation. Some questions may have-
to be asked on that; so, I will take it. 
up at 5 o'clock. 

Dr. L. M. SiDghvi: I wanted to ask 
some questions on this. When I rose' 
you said that you will give me an: 
opportunity. 

Mr. Speaker: It had been dealt with 
yesterday. 

Dr. L. M. Singhvi: No, on this-
matter. When I rose yOU said that 
you will give me an opportunity. 

Mr. Speaker: I had said just in the-
beginning that this question had been 
dealt with yesterday and there was 
no need of admitting any further ad-
journment motions Or 'calling atten-
tion' notices because we had dealt 
with it only yesterday. I only 
wanted to see whether any further 
information had been received. If" 
Shri Trivedi wants te ask a question.. 
I will allow him. 
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Shri U. M. Trivedi (Mandsaur): 1 
always bow to what you say. Here I 
have felt it very pertinent to ask 
one question. The han. Prime MinlS-
ter has just now said that there are 
very few casualties on both sides. 

Shri Hem Barua: There are no 
casualties On the other side. 

Shri U. M. Trivedi: Whatever it 
may be. I have yet to come across 
a single report in the press which in-
dicates Or shows that We have been 
able to inflict any casualties on the 
other side..., 

Shri Hem Barua: Not a single one. 

Shri U. M. Trivedi: Not once. I 
'would, therefore, like to know this and 
it will satisfy the public mind. The 
public feels that the casualties are 
.always on our side and we are the 
persons who are always oppressed and 
"We simply run away. We are kJ.1led 
.and we have asolutely nothing to do. 
Therefore, I would like to know it 
there are really any casualties on the 
.other side and how many there are. 

Shri Jawaharlal Nehru: Many 
,statements have been made in thia 
'House giving the number of casual-
ties on this side and on the othel 
,side. About this particular occasion, 
I cannot give the figure. Naturally, 
:it is easier to find out the casualties 
,on your side than on the other side 
unless you march your forces and cap-
ture the dead and the wounded. It 
15 difficult to say that. I do not know 
In this particular case, there were no 
easulties on our side. There has 
been none except for the last few 
days two or three casualties occurred 
on our side. On the other side the, 
may have occurred. But that can 

oOnly be found out by the evidence of 
'the people on the other side. 

Dr. L. M. SiDghvi: Before I put a 
cmn.all question, I would like to sub-
emit to yOU that because of the threat 
-of breach of peace on OUr borders 
being a continuing one and because 
-there is no fresh and detailed infor-
:mation as yet available, you uughi 

direct the Government to aprise lhia 
House of the situation qn the last day 
or the day before last when the 
House is to adjourn sine die. This is 
a matter which is causing perhaps 
more than due concern and I think 
it would be right that the country is 
taken into conftdence. 

Mr. Speaker: I will request the 
. Prime Minister to give any additional 

information that he might receive. 
Shri Hem Barua. I called him, but he 
did not ,stand up. Was he excited 
then? 

Shri Hem BanIa: I might be excit-
ed Sir, .... 

Dr. L. M. Slnghvi: I suppose I WaS 
in possession of the fioor. 

Mr. Speaker: I had informed him 
that I will ask the Prime Minister to 
give any additional information Lhat 
he might receive by that time. 

Dr. L. M. SiDghvi: That was by 
way of suggestion. I wanted to know 
if the Prime Minister considers that 
the purpose of this unceasing iiring 
is to unnerve the people on our side, 
",hat is being done to soothe the 
nerves of the people on OUr side and 
restore their morale in terms of pro-
paganda, in terms of administrative 
action and in terms of diplomatic 
action, particularly the iirst two 
things? 

Shri Jawaharlal Nehru: Certainly. 
Sir, as you were pleased to observ .. 
I shall give any further information 
that I receive. 

Mr. Speaker: Is there anythblg 
being done to soothe the feelings of 
the people. on this aide by propa-
ganda or other things so that they 
might not lose their moral, so that 
they might maintain their morale? 

Shrl Jawaharlal Nebra: I can't 
give details of that. The local autho-
ritiee surely are lOOking after that. 
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My OWn infonnation is that their 
morale is pretty good. 

Shri Hem Barua: There has been 
not a single casualty .... 

Some Hon, Members Tose-
Mr. Speaker: Those who were not 

singnatories cannot have the opportu-
nity. 

Shri Hem Barua: There has not 
teen a single casualty so far as Pakis-
tan side is concerned. Is it not a fac~ 
that this is due to the fact that L'le 
PaKistan Government, Pakistan is have 
evacuated the population, I mean, from 
the border before resorting to firing 
against us? If so, may I know wh,,-
ther we have also instructed the 
A .. ssam Government to evacuate ail 
the population from the border ar.d 
keep the area safe for firing opera-
tions? . 

Shri JawaharJal Nehru: I do not 
know that the Pakistan Governme~t 
has evacuated its population from that 
border. Sometimes they have. 1 do 
llOt know. 

Mr. Speaker: It was in some press. 

Shr! Jawahar'lal Nehtu: May be. 
I would personally not advise the 
Assam Government to evacuate our 
people. That is one of the particul<ll" 
things which decrease the morale and 
frightens people-some measures of 
that type. 

Shri Har! Vishnu Kamath: May I 
nlake a request? Would you kir.dly 
direct the Government, the Prime 
llinister, to make a stateme'!t, dur:ag 
the next three Or four days of the 
session, on the border situation every 
morning? 

Mr. Speaker: On the la~t day, he 
-will make that statement. 

12.54 hrs. 
RE. INCORRECT REPORTING OF 

PROCEEDINGS BY A NEWSPAPER 

Mr. Speaker: Shri Ram Sew:;k 
Yadav has written to me this. He 
might take one minute. 
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